Title: Requests the Hon'ble Finance Minister to accept the demands of Rural Bank Employees and establish a
Indian National Rural Bank.
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MR. CHAIRMAN : I am going according to the list.

SHRI K. KARUNAKARAN (THIRUVANANTHAPURAM): Sir, [ want to bring to the notice of this House a
very impo[rtant and urgent issue, that is, establishment of a Division Bench at the Capital of the State of
Kerala... (Interruptions) Sir, I have given a notice.

MR. CHAIRMAN: Your name is not there.

SHRI K. KARUNAKARAN : Sir, it is there... (Interruptions)

MR. CHAIRMAN: No, I am going according to the list.

... (Interruptions)

SHRI K. KARUNAKARAN : Sir, I do not know, what is the criterion. I may be permitted to say a few words...
(Interruptions)
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MR. CHAIRMAN: I have called Shri Baalu's name. After that I will call you.
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